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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH
AT HYDERABAD,.

0.A.No.1328 of 19593,

Batuesn - Dated: 8.3.1995,

1. T.Jaya Prasad. 13. Smt. G.5hobha H?mlo
. 14, Smt. B.Kamasuari.

2+ Chandra Mouli. 15 K ﬂmmésh Sabu

3. D.Narsinga Rao. ¢ . :

[ ] b - I.S i ‘.
i N
Sa D.Jdanaki Devi. . . . .

6. DJ.Satyanarayana. ' :g' ggtétg‘izghm Eai.
7« R.N.Khuraznae. » Q .

B. Smt. N.Ceata. 20. G.Shankar.

. 21 J.Sudhakar Rgzsc,.
9., Shiva Shankarappa. * * L
10+ Smt. R.Savithri. 22. P.Nalini Mohan Rag.

11, M,A.Nagaraija Rao.
12. Smt- Jouahﬁ Rﬁni

(1 No.1 to 22 ara the amployees of Defence Electronics Ress-
arch Laboratory(DRDO), Hyderabad.

“ee ] Applicants
And ] :

1. Union of India, Rep. by ths Secretary and Scientific Ad-
viser te the Minister of Defsnce and Ministry of Defence
(DRDO), Dafence Hwad Quartsrs, Sena Bhavan, Nsw Delhi.

2. The Diractsr of Personnel, Defsnce Research and Davelop~
ment Orgn.(ORDO), Ministry of Defencs (R&D), Dafencs
Headquar ters, Sena Bhavan, HNew Delhi.

3. The Oirector, Defence Elsctronics Rasaarch'Lahmratcry,
Ministry of Defencs(DRD0), Chandrayanagutta Lines, Hyd.

AxxB ‘ ,
e Respondents

Counsel for fhe-Applicants . ¢ Sri. Ramesh Babu
Counsml for the Respondents : S5ri. N.V.Ramana, Addl. CGSC,.

CORAM:

Hon'ble Mr. A,B.Gorthi, Administrative Member
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Copy toi-

1.
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Tha Secretary and Scimntific Adviser to the Ministry of
Defence and Ministry end Ministry of Oefancs(DRDO),
Defence Head Quartsrs, Sena Bhavan, New Dolhi.

The Director of qusonnal, Cefsnce Research and Develop-
ment Orgn, (ORDO), Ministry of Defence{R&D), Dofance
Headquarters, Sena:Bhavan, New Delhi.

The Director, quuﬁca Electronics ﬁasaarch Laboratory,
Ministry of Defence{DRDDO)}, Chandreyanagutta lines, Hyd.

One copy te Sri. Ramesh Babu, Law Firm, 1-1-.526, Ground
floor, Igbal Manzil, Golconde X roads, Hyd-380.

Bne copy to Sri. N.V.Ramana, Addl, €GSC, CAT, Hyd.

OnJ’a:py to Librar'y, CAT, Hyd.

One spaere copy.

Rsm/-
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0.A. 1328/93. Dt. of Doecision : B.3.95.

ORDER

] Ag per Hon'ble Shri A.B, Gorthi, Mamber (Admn.) J

The relisf claimgd ty the applicants is for a dac;aration
that they are entitled to 6 éduance incentive increments on the
acquisition of higher qualification such as IEfE/AMIE/N.Ses, or
equivalaﬁt, from the déte of acquisitibn of such higher gualifi-

cation,

2. In view of the counter affidavit filed by'the raspondents

thera is no need to elaborataly pxamine the merits or demerits of
the cass of thq applicants. The respondents iq their countsr have
stated as undar:-.
"Tha system of grant of adyance ingrements to Engge
Graduates is not in vogus in DRDD on tha date on which
- permission was granted to them to study or on the date
of acquiring higher technical qualification by the applicants
and hence they werse not given ths benefit of agdvance incre-
ments, However, as submitted above, it is undsr active
consideration by the Govt. to give a lump-sum amount as
an incentiua.‘ As and when a decision is arrived at by ths
Govt. the applicants will be.given the bsnefit, it is

applicable to them".

\ ’ @f;.ﬂb_ey\tc:ws./?"
3. In vieu of the apove aeaaasmaatﬂmade by the respondants

in their counter affidavit, this application is disposed of with

.
a direction “to the respondants to take a Pinal decision in tha
mattgr within a period of 6 months from the date of communication

of this order. No ordsr as to costs,

. ' (A-Bo Gcort i;
. Member (Admn, jgv4&%£; }
T2 Ay

Dated : The 8th March 1995, Dy /é;anlj)

(Dictated in Open Couwr t)
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;//)/&&é Qrder as to costs.
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TYPED BY : COMPARED " BY
CHECKED BY ' APPROQYED BY
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IN'THE CENTRAL ADMINIZTRATIVE TRIBUNAL
: HYDERABAD BENCH

THE HON'BLE MR.LALJ.HARIDASAN @ MEMBER(J)

AND

THE HON'BLE MRWA,B.GORTHI : MEMBER(A)

DATED : ' t@%/é’/»"’"

LROER/JUDGEMENT .
Mo AAR-PIT PN,

{ - |
0.4 .NT, _-/57’943

Admatted and Interim dirsections
issukd : o
Allpued - , .

Disposed of with Directions

Dismissed
Dismi sed-as uithdrauﬁ'
Dismissed for Default.

Rejested/Ordsred
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